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Judgement

H.T. Narendra Prasad, J
1. None appears for the appellant.

2. As per the order of this Court dated 12.02.2024, it is noted that the learned counsel for the appellant had reported the
death of sole appellant.

3. Till date, no steps have been taken to bring the legal representatives of deceased appellant on record. Hence, the
appeal is dismissed as abated.
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